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QUALITY ROADS UNDER PMGSY 

 

236. Shri ShyamkumarDaulatBarve: 

 Shri Balya Mama Suresh GopinathMhatre: 

 Smt. DelkarKalabenMohanbhai: 

 Dr. ShivajiBandappaKalge: 

 Shri NileshDnyandevLanke: 

 Shri GyaneshwarPatil: 

 

Will the Minister of RURAL DEVELOPMENT be pleased to state: 

 

(a)  the total length of new roads (in km) constructed and the 

existing roads upgraded under Pradhan Mantri Gram 

SadakYojana (PMGSY) during each of the last five years, State 

and district-wise including Union Territory of Dadra and Nagar 

Haveli, and States of Maharashtra specially in Nagpur and 

Madhya Pradesh; 

(b)  the budget allocated and spent under the PMGSY during the 

last five years and current financial year, State and district-

wise including Nagpur; 

(c)  the impact of PMGSY on rural connectivity and economic 

development, State and district-wise particularly in Dadra and 

Nagar Haveli, Maharashtra and Madhya Pradesh; and 

(d)  the measures taken to ensure the quality and durability of the 

roads constructed under PMGSY, State and district-wise 

including Nagpur? 

 

ANSWER 

MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT 

(SHRI KAMLESH PASWAN) 

  

(a): A total of 12,602.11 km and 5,139.93 km road length has been 

constructed in the States of Madhya Pradesh and Maharashtra 

respectively during the last five years under various 

interventions/verticals of the Pradhan Mantri Gram SadakYojana 

(PMGSY).  The year-wise details are given below:- 



  

Length Constructed (km) 

Year(s) Madhya Pradesh Maharashtra Nagpur (Maharashtra) 

2020-21 2,957.441 180.500 0.00 

2021-22 4,443.945 199.16 47.27 

2022-23 3,731.63 1,143.70 78.48 

2023-24 909.95 1,570.12 81.13 

2024-25 559.146 2,046.45 3.87 

Total: 12,602.11 5,139.93 210.75 

No PMGSY proposal was received from the Union Territory of Dadra 

and Nagar Haveli.  

Further, the State wise and District-wise details of rural road 

projects completed under various interventions of PMGSY may be 

accessed at the programme website ommas.nic.in->progress 

monitoring->Financial Year wise Achievement.  

(b): The allocation of funds to the State for implementation 

of PMGSY is done on the basis of the proposal received from the 

State which inter-alia depends on works in hand, execution capacity 

of the State and unspent balance available with the State. The 

funds for implementation of the scheme are released by the Ministry 

to the State as a whole and not district wise. The budget allocated 

and spent under the PMGSY during the last five years and current 

financial year are given at Annexure.   

(c): PMGSY has helped in better access to marketplaces for the 

rural population and generated employment in various forms. It has 

also helped in improving socio-economic conditions of people living 

around the area. Thus, it has helped in removing poverty and 

unemployment. The scheme has impacted agriculture, health, 

education, urbanization and employment generation in a big way. 

The PMGSY has affected the life of rural population of all the States 

including Maharashtra and Madhya Pradesh in a very positive way 

by emerging as a facilitator and precursor to various developmental 

activities.  

(d): PMGSY envisages a three tier Quality Assurance Mechanism 

to ensure quality of road works during construction. First-tier of this 

mechanism is in-house quality control at Programme 

Implementation Unit (PIU) level. Second-tier is structured as an 

independent quality monitoring at State level through State Quality 

Monitors (SQMs) in which provision of regular inspection of PMGSY 

works has been envisaged. The third-tier is an independent 

monitoring mechanism at the Central level. Under this tier, 

independent National Quality Monitors (NQMs) are engaged for 



inspections of PMGSY roads, selected at random.  To promote 

transparency in the Scheme, it is being ensured that independent 

monitors at the second and the third tier take at least 10 digital 

photographs at the work site including one of the field laboratories, 

for each road work inspected and upload the inspection reports on 

PMGSY programme management & monitoring website i.e. OMMAS, 

to facilitate public viewing of quality of road works being executed 

under the programme.  Also the abstract of the said Inspection 

Report is uploaded on OMMAS.  

      Further, to promote transparency and effective monitoring, the 

PMGSY programme guidelines provide that the Superintending 

Engineer of a zone/region will request the concerned Member 

of Parliament and ZilaPanchayatPramukh representing the 

zone/region, once in six months, to select any PMGSY project(s) for 

joint inspection. Similarly, the Executive Engineer in-charge of a 

division will request the MLA/ Chairperson of the Intermediate 

Panchayat concerned, once in three months for joint inspection and 

the Assistant Engineer in-charge of the sub-division will similarly 

request the concerned Sarpanch of the Gram Panchayat once in two 

months to select any PMGSY project(s) for joint inspection.     

 ***** 

  

  

  

  



 

 Annexure 

Annexure referred to in reply to part (b) of Lok SabhaUnstarred Question No. 236 for answer on 02.12.2025  

State/UT-wise details of fund released and expenditure (including State Share) incurred during the last five years and current financial year 2025-26 (as on 26.11.2025) 

(Rs. in Crore) 

Sl 

.No 

State 2020-21 2021-22 2022-23 2023-24 2024-25 2025-26 (as on 

26.11.2025 

Release Expenditure 

(including 

State Share) 

Release Expenditure 

(including State 

Share) 

Release Expenditure 

(including 

State Share) 

Release Expenditure 

(including 

State Share) 

Release Expenditure 

(including 

State Share) 

Release Expenditure 

(including 

State 

Share) 

1 Andaman & 

Nicobar 

0.00 3.78 9.22 5.45 12.22 7.51 12.22 22.93 0.05 3.97 0.00 9.47 

2 Andhra Pradesh 53.20 396.75 50.00 508.86 644.13 748.63 140.64 368.03 507.32 370.60 0.00 225.04 

3 Arunachal 

Pradesh 

952.31 1,429.61 1090.60 1,279.07 1018.74 1,246.99 339.90 320.09 609.00 726.10 158.62 435.96 

4 Assam 2516.62 2600.19 1591.50 2,488.03 664.91 1,118.21 391.29 571.22 79.24 264.76 84.03 85.08 

5 Bihar 49.13 2173.52 375.00 1,992.99 1443.23 2,088.54 963.37 1,815.63 1195.44 2,312.80 0.00 548.59 

6 Chattisgarh 924.48 1985.94 394.41 1,902.34 995.87 1,057.35 401.77 388.09 325.24 413.71 93.95 180.80 

7 Goa 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 

8 Gujarat 79.08 133.32 195.50 400.16 266.63 492.19 298.41 330.33 220.65 361.22 0.00 101.02 

9 Haryana 0.00 92.10 353.23 583.12 168.25 213.81 74.01 150.86 27.38 34.60 0.00 4.23 

10 Himachal 

Pradesh 

745.24 1061.00 517.45 933.22 624.76 626.84 617.56 371.54 634.82 904.14 321.85 710.56 

11 Jammu & 

Kashmir 

1727.30 932.37 1328.34 1,485.28 717.00 1,114.78 1304.17 1,256.96 1028.25 1,070.58 14.88 242.57 

12 Jharkhand 293.50 1083.34 0.00 598.44 332.63 745.63 752.80 1,323.90 961.77 1,374.96 0.00 371.95 

13 Karnataka 49.29 728.40 704.25 1,499.18 720.47 864.71 72.25 404.03 100.58 142.81 0.01 11.51 

14 Kerala 89.97 71.76 0.00 46.91 106.76 124.97 54.25 164.95 122.27 249.15 41.82 109.44 

15 Ladakh 50.00 514.73 140.79 109.66 109.97 107.81 37.50 30.44 113.81 111.33 39.10 49.20 

16 Madhya Pradesh 1099.54 2166.99 1392.25 2,419.14 1557.47 1,978.73 599.42 1,105.16 703.29 966.83 50.22 331.27 



 

Sl 

.No 

State 2020-21 2021-22 2022-23 2023-24 2024-25 2025-26 (as on 

26.11.2025 

Release Expenditure 

(including 

State Share) 

Release Expenditure 

(including State 

Share) 

Release Expenditure 

(including 

State Share) 

Release Expenditure 

(including 

State Share) 

Release Expenditure 

(including 

State Share) 

Release Expenditure 

(including 

State 

Share) 

17 Maharashtra 0.00 221.59 0.00 376.73 743.00 1,074.02 1110.80 1,507.37 854.93 1,524.10 38.03 581.50 

18 Manipur 420.66 601.46 742.00 710.58 744.98 539.11 161.29 296.83 2.81 88.75 0.32 1.85 

19 Meghalaya 355.29 473.71 483.92 536.92 405.89 373.72 122.59 238.19 219.62 375.61 95.54 96.82 

20 Mizoram 1.59 277.32 74.34 332.86 584.20 315.94 141.37 381.62 87.50 45.78 16.21 59.41 

21 Nagaland 72.89 144.70 145.31 125.83 183.15 198.65 161.29 94.01 2.25 30.50 3.12 39.88 

22 Odisha 774.29 1754.13 404.12 1,795.5 1235.88 2,088.9 1262.55 1,589.8 712.39 734.9 65.27 118.81 

23 Puducherry 0.00 0.00 11.66 0.00 24.72 27.08 0.27 11.89 25.00 -0.10 0.00 0.00 

24 Punjab 0.00 2.67 68.59 295.14 231.06 428.72 265.10 522.95 319.87 328.82 43.34 220.89 

25 Rajasthan 237.15 492.13 917.51 1,452.64 199.90 372.38 404.79 633.09 450.46 933.32 143.08 255.16 

26 Sikkim 195.50 178.52 107.28 177.89 263.33 230.34 94.37 130.13 70.00 148.98 32.97 87.07 

27 Tamil Nadu 265.38 626.92 440.00 1,169.56 613.70 532.36 411.36 777.78 638.66 741.43 182.22 1011.68 

28 Telangana 0.00 288.59 86.38 410.80 321.43 345.32 296.9625 479.41 132.57 399.90 0.00 157.33 

29 Tripura 69.57 99.25 73.88 202.93 267.59 152.90 185.03 112.64 172.75 98.07 10.89 36.37 

30 Uttar Pradesh 123.90 440.19 1418.55 2,074.26 2068.57 3,267.32 2679.63 3,791.65 1968.60 2,704.11 0.00 383.58 

31 Uttarakhand 1536.27 1493.50 787.00 1,218.45 1297.16 1,350.02 551.05 800.68 815.50 934.09 95.82 245.43 

32 West Bengal 969.31 1471.94 49.94 701.28 381.03 394.75 99.275 309.11 225.00 271.11 79.33 428.52 

Total 13651.46 23940.42 13952.99 27,833.22 18948.61 24,228.27 14007.29 20,301.27 13327.03 18,666.94 1,610.62 7,140.99 

Budget utilized at the State Level for Nagpur may be accessed at the programme website omms.nic.in->progress monitoring->Financial Year wise Achievement. 

 

 

***** 


